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CENTRAL ADMINISTRATIVE TRIBUNAL /^\c
PRINCIPAL BENCH / ( \

O.A.No.298/2000
wi th

0.A.No.112/2000

Hon'ble Shri Justice V.Rajagopala Reddy, VC(J)
Hon'ble Shri Govindan 8. Tampi, Member(A)

New Delhi , this the 3rd day of November, 2000

O.A.No.298/2000:

Dr. Ranjana Gupta
w/o Dr. R.K.Gupta
Junior Specialist
Lajpat Nagar Colony Hospital
r/o D-307, Anand Lok CGHS
Mayur Vihar Phase I
Delhi - 91.

2. Dr. Mamta Pandey

^ ̂ w/o Shri Bharat Pandey
Junior Specialist

Kalkaji Colony Hospital
r/o B-104/1 , Western Avenue

Maharani Bagh
New Delhi - 65.

3. Dr. L.Temjenyangla
w/o Dr. Jaswant Singh
Junior Specialist
Kalkaji Colony Hospital
r/o 397C Pkt. II

Mayur Vihar Phase I
Del hi - 91 .

4. Dr. Anuradha Khanna
w/o Dr. Ashwini Khanna
Junior Specialist
Kalkaji Colony Hospital
r/o E-202, Greater Kailash I
New Delhi - 48.

Dr. Mukula Mobile
w/o Dr. Jayanta Das
Junior Specialist
Kalkaji Colony Hospital
r/o D-6, DDA MIG Flats
Saket,
New Delhi - 17.

Dr. Saroj Agarwal
D/o Shri N.Agarwal
Junior Specialist
BJRM Hospital , Jahangirpuri, Delhi
r/o Surgeon's Hostel ^
BJRM Hospital , Jahangirpuri
Delhi - 33. .• ■ Applicants

(By Shri K.N.R.Pi 11ai , Advocate)

Vs.
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O.A.No.112/2000:

1. Dr. Vijay Kumar
s/o Shri Shyam Lai
Junior Specialist
L.B.S.Hospi tal
Del hi .

r/o 134-A, D-Block

Laxmi Nagar, Vikas Marg
Delhi - 92.

2. Dr. Dr. Maheep
W/o Shri Arun Duggal
Junior Specialist
L.B.S.Hospital
Del hi .

r/o C-31 , Lajpat Nagar-III
New Del hi .

'  3. Dr. Dr.Monica Pandit

W/o Dr. Neeraj Pandit
Junior Specialist

L.B.S.Hospital
Del hi .

r/o 90, Prashant Apptts.,
41, Patparganj,
Delhi - 92.

4. Dr. Kavita Goyal
W/o Shri C.P.Goyal
Junior Specialist
Malviya Nagar Hospital
New Del hi.

r/o 38, Manohar Kunj
Gautam Nagar
New Del hi.

5. Dr. Bithi Chaughary
w/o Dr. D.Chaudhary

%  Junior Specialist
Malviya Nagar Gly. Hospital
New Del hi.

r/o D-668, Chittaranjan Park
New Delhi - 110 019.

6. Dr. Lai it Mohan Madan

s/o Shri R.L.Madan
Junior Specialist
BJRM Hospital
Del hi

r/o D-44, Phase I, Ashok Vihar
Delhi - 52.

7. Dr. Bharti Rastogi
w/o Dr. Prabhat Rastogi
Junior Specialist
r/o E-235, Greater Kailash II
New Delhi.
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8. Dr. Anita Rajorhia

w/o Dr. Virendra Bhardwaj
Junior Specialist
r/o Flat No.1

CGHS Maternity Hospital
Sector V, R.K.Puram
New Del hi .

9. Dr. P.S.Sarangi
s/o Late Shri B.B.Barangi
Junior Specialist
DDL) Hospital, New Delhi - 64.
r/o HL-29, L Block, Hari Nagar
New Delhi - 64.

10. Dr. Mahinder Kaur Chhabra

w/o Dr. Harvinder Chhabra
Junior Specialist
DDu Hospital
New Delhi - 64.
r/o EA-407, SFS Flats

"  Maya Enclave
'  New Delhi - 64.

11. Dr. Santosh

w/o Dr. Rakesh Kumar
Junior Specialist
Dr. B.S.Ambedkar Hospital
Rohini, Delhi.
r/o 120-D, Sunder Apptts.
GH-10, Paschim Vihar
Delhi - 87.

12. Dr. Rajiv Ranjan Kumar
s/o Shri Ambika Garain
Jr. Specialist, DDU Hospital
r/o 2/108, Doctors Hostal
West Kidwai Nagar
New Delhi - 23.

13. Dr. Manoj Kumar Gami
s/o Dr. N.K.Gami
Junior Specialist, CGHS Govt. Hospital
Raghuvir Nagar
Delh - 27.

r/o 2/106, Docors Hostel
Safdarjung Hospital
West Kidwai Nagar
New Delhi - 23. ... Applicants

Vs.

Govt. of NCT of Delhi
through

The Secretary (Medical)
Health & Family Welfare Department
5, Sham Nath Marg

Delhi - 110 054. ..Respondent in both the OAs
(By Shri Ajesh Luthra, Advocate)

ORDER (Oral)

Justice V. Rajagopala Reddy:

Heard the counsel for the applicant and the

respondents.
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2. The above two matters pertain to the

Junior Specialists seeking continuance of their

appointments on contract basis on a consolidated

salary, in the hospitals under Govt. of NCT, Delhi ,

with all the benefits as were given to the Doctors in

the Central Government until the duly selected Junior

Specialists were appointed by the Govt. of NCT of

Delhi , on regular basis. This matter is covered by

the Sangeeta Narang & Others Vs. Delhi

Administration, ATR-1988(1) CAT 556 and also in OA

No.2746/99 and 2843/99 which this very Bench has

disposed of on 19.10.2000, allowing the OAs.

r-

/RAO/

3. Both the OA*are therefore allowed, in

terms of the direction issued in the above OA

No.2746/99 and OA No.2843/99, dated 19.10.2000. In

the ciroumstances we do not order costs.

TAMPI)GOVINC

ER

V

(V.RAJAGOPALA REDDY) J
VICE CHAIRMAN(J)


